Annexure-7

Name of the corporate debtor: Power Max (India) Pvt Ltd.; Date of commeneement of CIRP: 01.05.2023; List of creditors as on: 12 08,2023

List of operational creditors {Government dues)

{Amount in%)
Sk Detals of claimant Detmls of claim received Detuils of claim admitted Amount of | Amount of any |[Amountof |Amount of clum |Remarks, if any
No % of voting | contingent mutual dues, |elum under |notadmitted
Whether :
Date of . Amount of s share in CoC, claim that may be sef- |[verification
Department Government Amount claimed Naturc of claim | related
receipé clm admitted " if oft
party?
applicable
The erstwhile IRP did not aceept
Government of West the claim, as the same was
1))t Commissioner, Commercial Taxes Berigl 12/05/2023| % 11,07,53,591 { ¥ - Statutory Dues NO - 0 0 000 11,07,53,591 disputed and pending before
appellate authonty
g?:::ﬁ'rfs"’"er of CGST&CK, Park Street Govt of India 19/05/2023| = 1,6579,711|% 1,6579,711| Stotutory Ducs NO . 0 0 000 .
g‘z;z:a'ss"’"er of Commercial Taxes & GST. | ot of Odissa 15/05/2023| & 12,23,100[%  12,23,200| Statutory Dues NO 5 0 0 ) -
4|EPFO, Regional Office, Park Street Govt of Indiz 15/05/2023| X 22,49,956 | X 22,49,956 | Statutory Dues NO - 0 0 000 -
Employees State insurance, Regional Govt of India 27/05/2023| X 56368210 (X 1,03,058 | Stawtory Dues NO . 0 5.62,65,152 0p |The Amount 150t supported by
Office, Kolkata detmled calculation




